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Ref No. 1....l£§rifi§eii9n!141/BCD/Q05/2°24 Dated:
NOTIFICATION No.6of2024

REMOVAL NOTlF!CATlON NO. VERIFICATIONI141IBCDl006I2024 DATED 07.05.2024
.IQ_REt_1liQVE ADVOCATES NAME FROW THE ROLL OF BAR COUNCN. OF DELHI DUE T0

LL.B DEGREEIMARKS SHEET REPORTED TO BE FAKEIFORGEDISURRENDERED

it is hereby notified for general information that, under the Proviso to Section 26(1) of the
Advocates Act, 1961 orders passed by the SUD-COlIl’l’Tl§fi88 of the Bar Council of India on the dates as
mentioned below, and ratified by the General Council of the Bar Council of India on 24.03.2024 of
the below mentioned Advocates have been removed from the Roll of the Bar Council of Delhi due to
their LLB Degree/Mark Sheet reported to be FakelForged by their concerned Universitiefs or
surrendered Enrolment himself voluntarily. .
Ser .' Name of Adv Address as per Authority for Removal of Name Photo of tllie
No. _ V _ _ _ __ ML Records _ V ___ from Roll of§§r_Coun<_:il_ of Delhi Advocate J
1. Mr. Vivek Mr. Vivek Mahajan i Bar Council of India Sub-Committee

Mahajan _~ S/o Sh. Kuldeep Mahajan r Order dated 13.02.2024 and Ratifie ’
(Em,°|ment I House No — B-99, Kalkaji by the General Council of the Bar ‘

No_ New Delhi-19 9 Council of India Removal eaI
, (Mob-9810435313) ' Proceedings No. 31/2021 (Due too 1031 zoos rI / , ; i Fake/Forged LL BDegree/Mark

em» . . ' ..__ i> ._ __- 22. Mr. Mr. Raghunath K, S/0 Bar Council of India Sub-Committee
' Raghunath K_ Sh. P. Gangadhar Menon V Order dated 20.03.2024 and Ratifie * “ *7‘ ‘

rgnmgmem; House No. 1/268A, by the General Council ofthe Bar
_ N°_ D/110% Sector-1 _ Council of India on Removal *”"*'

' Vaishali Ghaziabad (UP) Proceedings No. 22/2021{As he -, : 1.R I "_~:- ,1, . aw '2" '/ l (Mob-9811232428) surrendered his Enrolment ~.

volunta rlly before the Sub- - 3
Committee of Bar Council of India '““"’*w"'“"‘
and Bar Council of lndia accepted his _
request, without going in to the . §

7_rperits of fake Law Degree. . f_ __... . _____A_. __ _ __ _ ___._ _ . > 
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;__ or _ Q;-»un Sharma(Ftetd)
2" ‘ S ta 1- ecre ryA i- ’ i '(Ex-Siubedar D.K. Sharma)
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Phone : +91-11-41752340, 45603795
+91-11-45603739, 43559586
barcouncilofdelhi@redlffma|l.com

: wvvw.delhibarcouncil.com
E-mail :
Web.

%AR QGEJNQEE. ti? i3*Ei_.i#i..i
(Statutory Body Constituted under the Advocates Act, 1961)
2/6, Siri Fort institutional Area, Khel Gaon Marg, New Delhi-110 049

No. 1
Ref. nT.$er.I. Pf

Adv
Address as per_Record's . _..... __.- . I .___.... ______. ,,___

A“*h°ii1Yf°i Rem°r3di9<i : .... ..l?!.\.<.=ri.<>..9f..1.i\.e.
Name from Roll of Bar - Advocate

Q¢L".JJ.9" of Delhi .

9°

I .2

53-‘
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i f
f l

l
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l

ANAND
KUMAR

(Enrolment
No -

0/1415/2001)

Mr. Anand Kumar, Advocate
‘ S/o Sh. Rameshwar Singh

House No 14/101, Ambedkar Nagar
Sector — 5, New Delhi-62 .

r (Mob-9810062993)
li I

. ¢

7

l

Bar Council of India Sub- i ‘ml
Committee Order dated i

; 02.04.2024 and Ratlfied by :»,.~' re"-'+‘
to ii?.- Q‘the General Council of the nag H

' Bar Council of lndia on V 1;,’§ ;_l?** _
05.05.2024. Removal A

Proceedings No.25/2021 » asap; . _r._.“_ at(Due to Fake/Forged LLB ._;-. .
Degree/Marl§_5heet) _

M. ARUN
KU MAR

(Enrolment
No -—

D,/2414/2017)

f Mr. M. Arun Kumar, Advocate Bar Council of lndia Sub- A
§ S/0 Sh. R. Mukunthan § Committee Order dated

A-27, 3rd Floor, Lane No. -02 14.04.2024 and Ratifled by ~-=. an

l Madhu Vihar l.P. Extn, Delhi — 110 092 f the General Council of the
; (Mob - 9884124377 and 9952036116} 2 Bar Council of indie on

Mr. M. Arun Kuma, Advocate . 05.05.2024, Removal
‘ S/0 Sh. R. Mukunthan Proceedings No. 43/2021 ‘
5 A-7, Vengatesan Salgi Periyar Nagar é (Due to Fake/Forged LL.B i
i

Chennai - 600 082 5 Degree/Mark Sheet) ’
j (MOD - .98§41243_Z7 and 9975203611?) .il5,

ii .I .

N

lI

—+ M. RUBESH
KU MAR

(Enrolment
No —
D/2428/2017)

Mr. M. Arun Kuma, Advocate § 05.05.2024, Removal I
S/o Sh. R. Mukunthan ' Proceedings No. 44/2021

A-7, Vengatesan Salgi Periyar Nagar (Due to Fake/Forged LL.B i
, Chennai — 600 082 a Degree/Mark Sheet) 1

_ -. ._ lM°l=_,,:_933‘}.lZ§§77 and 9952°3fi115)
SAHDEV Mr. Sahdev, Advocate Bar Council of lndia Sub-

(Enrolment S/o Sh. Omprakash . Committee Order dated '
No § House No- 171, Village Janola 02.04.2024 and Ratified by 2

D/4631/2015) The & Distt- Gurgaon (HR) 5 the General Council of the '
; (Mob —- 8814841912) 3 Bar Council of India on

5 05.05.2024, Removal
z Proceedings No. 74/2021

. (Due to Fake/Forged LLB
, _ .--_.- Degree/.MaYk5be¢I) A

.;'\’~—/V »*~ t tee wt ,7...
\

(Ex-Subedar D.K. Sharma)
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> Mr. M. Rubesh Kumar, Advocate ‘ Bar Council of India Sub-
5/o Sh. R. Mukunthan 3 Committee Order dated 5

A-27, 3rd Floor, Lane No. -02 1 14.04.2024 and Ratified by ?
Madhu Vihar l.P. Extn, Delhi -110 092 ‘ the General Council of the . -

1 (Mob — 9884124377 and 9952036116) F Bar Council of India on -
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(Statutory Body Constituted under the Advocates Act, 1961)
2/6, Siri Fort Institutional Area, Khel Gaon Marg, New Delhi-110 049_ __‘_ N ‘___ ______‘______ ___\__ _ _ _____ __ . _ — ~~—

ef. N.-...$er. . Address as per Records l Auihvriiv for Remvizaalrei 1 .... ..Eh.<.>.t9..ei1he.
No.. Adv » Name from Roll of Bar Advocate

Council of Delhi8. BHADRESH ‘ Mr. Bhadresh KumarJoshi, Advocate
KUMAR JOSHI

(Enrolment
" No —

~ D/1496/2014)

.___...o
Bar Council of India Sub- ,-

S/0 Sh. Venishankar ' Committee Order dated '
House No. wz-45, Ground Floor, . 14.04.2024 and Ratified by
Tltarpur; Chaukhandl, New Delhi-27 y the General Council of the
(Mob — 9718989158) - Bar Council of India on ,

I
l1

.. >5-
:

r 2'05.052024, Removal
Proceedings no 20/202:. V
(Due to Fake/Forged LL.B
Degree/Mark Sheet) u vh 1$'u- \ar.2: Z1-iX3§L1:‘»a'f‘ Y.-“lo. _9. MIRANI

KETAN
KUMAR

(Enrolment Y
No-

0/zssv/2012) i

Mr. MIRANI KETAN KUMAR, Advocate
S/0 Sh. Miran Rasik Lal
House No. 31 G/F, F Block
Om Vihar Extn Matiyala
Near Rakesh Mittal Builder, New
Delhi-59 '
(Mob-9718313912)

10. VlKR/-\M 2
SINGH

(Enrolment
N0 -

D/49/2013)

Mr. Vikram Singh, Advocate
S/0 Sh. Puran Singh
House No. 31, Block-F, Om Vihar Extn
Uttam Nagar, New Delhi

‘I1 - SHISHIR
KUMAR

(Enrolment
No -

D/2392/2012)

Mr. Shishir Kumar, Advocate
S/o Sh. Chander Sahu
House No. RZ~23A/335, Jagdamba
Vihar, West Sagarpur, New Delhi-
110046 , (Mob-8292620999)
and "
Mr. Shishir Kumar, Advocate
S/0 Sh. Chander Sahu

0 Kansari Mohalla, P.S. '?§%.3,5,%
Distt~ Gumla (Jhark
(Mob-829262099 *§§"'““%'*“?" "‘we ieor
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C

Bar Council of India Sub- ' f
Committee Order dated ‘
14.04.2024 and Ratified by l V A
the General Council of the I
Bar Council of lndia on ,
05.05.2024, Removal ‘ ‘Q;-3'
Proceedings No. 15/2021 y
(Due to Fake/Forged LL.B ‘of’-
Deete_@LL1?rl<§bsst)... .
Bar Council of India Sub- 2
Committee Order dated 1 E._ -A y
14.04.2024 and Retified by ’ ., " -15"?-.4;‘
the General Council of the V i
Bar Council of India on 2 = ‘-
os.0s.2024, Removal ‘f ».
Proceedings No. 16/2021 $3 _, ‘Q _.,5 ‘it; i‘.1 Q. ,

(Due to Fake/Forged LLB ~~ ‘
r I " 'Pesree/Markfiheetl . i

Bar Council of lndia Sub-_" 7

Jiseseés

;, ‘". '“'

:1-1:2};~

.3if.Z'1

dew?

Committee Order dated
- “*"-'-’111=3‘:’ l14.04.2024 and Ratified by ’ ;

the General Council of the 5
Bar Council of lndia on $ -' *

J; 5K ,.—'.05.05.2024, Removal eh
Proceedings No. 14/2021 l

ix,’ ieqgfim r___(_ _“_(Due to Fake/Forged u..s r
Degree/Mark Sheet)

,._.

v R . I /(Ex-Subedar D.l(.Sharm;-1) ‘run Sharma (Reid)
Prep & Checked by eretary
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EAR €@lJl“hlC§l-.. @257 i‘l>.Ei...l:ll
(Statutory Body Constituted under the Advocates Act, 1961)
2/B, Siri Fort institutional Area, Khel Gaon Marg, New Delhi-110 049

______, ,______,___4 W . . . ..

Ref. N¢'I$erNP
of i Address as per Records § Authority for Removabigfetj

Adv 4 ‘ Name from Roll of Bar r Advocate
_ ._ (_ __ _( Council of Delhi AJ

; * D/1643/2012) e
l = =l

l .
-4----—-—--n--i--~ ~

13. ANlLl<UMAR (
‘ 1 (Enrolment i
l i No- '
5 D/158/2013) V

~
i
I
1

l MUMTAJ l
f cue l

(Enrolment
No- '

, 5

0/assa/2015) ‘

l ...__‘ ~...___. s_..__ 2 2 .._ ._..... . _

12. f CHETANJEET Mr. CHETANJEET SINGH SAHl, 1 Bar Council of India Sub-
‘ smcn SAHI l Advocate ' Committee Order dated
1 (Enrolment S/0 Sh. Gurmeet Singh Sahi 14.04.2024 and Ratified (-

No — House No. 123, 1st Floor, Navang General Council of the Bar 1 »
Colony, Janak Purl, New Delhi
(Mob-9999040476

by the

4"

?;.lo 

, Council of lndia on 05.05.202 r
Removal Proceedings No. .

' 13/2021 (Due to Fake/Forged
u..a Degree/Mark Sheet) _ 7 ‘ " " ____ -».

Mr. ANIL KUMAR, Advocate
S/o Sh. Nathu Ram
House No. A-69, Parwana
Appartments
Mayur Vihar, Ph-i, Delhi-
1100096
(Mob-9136700907)

5M‘li‘iE\l_7\li/lmi-W.\Mirza Alam Mumtaj Baig,
Advocate
S/0 Sh. Mumtaj Belg
House No- CB-110, Hari Nagar
New Delhi-64
(Mob — 9823944326)

Bar Council of lndia Sub- l H” .
l Committee Order dated

14.04.2024 and Ratified by the
General Council of the Bar '- ' :oi _ -.,§5 Council of lndia on 05.05.2024, i. Removal Proceedings No. i "la

; 18/2021 (Due to Fake/Forged flail‘‘ ' -. '.;:I ‘ 1% ..
L LL.ByDegree/ii/gig 5heet_)_ 1 _‘_

= Bar Council of India Sub- i
( Committee Order dated r
' 02 04 2024 and Ratified by the . " ‘

C ~..

’~ +

re-4 ‘"5 ~ ~ ' - - -- ~- -
General Council ofthe Bar I
Council oflnclia on 05-05.2024, (

A Removal Proceedings No. (ff. 42/2021 (Due to Fake/Forged ; .1;
' LLB Degree/Mark Sheet) 2

15., TASVIR PAL .
E KAUR (Enrl.

~ No ‘
I
l

1 - *
I I

' 0/1158/2015) 7

Ms. Tasvir Pal Kaur, Advocate,
D/0 Sh. Dulla Singh , Resident
of Permanent Home Address-
P.O. Baragudah, Distt- Sirsa
(Haryana), PIN-125078
and (Temporary Address -

House No. 529/12, Patel Nagar,
Gurgaon (Ha ana)!. ,.___ _‘__.,_....__‘?/.-._-__....

(Ex-éubedar D.K. Sharma) : h
Prep & Checked by *1.
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V Bar Council of India Sub- _—
1 Committee Order dated -

02.04.2024and Ratified bythe .
General Council ofthe Bar f 1.; .';j5.“'».;..'<-W’ - .
Council of India on 05.05.2024, j ~.

' Removal Proceedings No.
41/2019 (Due to Fake/Forged '
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Ref. w...$e.r. ..... .bleme.9f Address as perRe<=<=rd$ 4No. Adv ' Authority for Removatgfted
Name from Roll of Bar

Council of Delhi _
...Eh.e.te.9.f.t.b.e.

Advocate
1 6. lSHWAR Mr lshwar Singh, Advocate S/0 j

SINGH Sh. Dharam Slngh Resident of
Enrol. No. C-16—T, Delhi Police Apartment,
D/1319- Mayur Vihar-I, New Delhi-110 091 '
A/2004) ' , ‘C Council of lndia on 05.05.2024,

’ Removal Proceedings No.
~ 16/203.9 (Due to Fake/Forged

Bar Council of lndia Sub-
; Committee Grder dated

02.04.2024 and Ratified by the
General Council of the Bar

- ‘ _ LL.B Qegree/Mark Sheet) __

l
l

-_¢_§.»..1;.t.-‘J.’-1'-Is bi 1-.‘ gr."
:,_.w,L.;1,¢g: '1' " v

.. -‘Jae _ , ~ ;' -~'”“w~

$3,?~Z£§?t._: ii'1‘ fie.._..,¢g.e@Fg

-V»‘~i\E~'.'".= -:" 1

bk.-€,§§f14 " L .

“j‘f§1‘

1?. snusnmw ‘ Mr. slilfihélé, Advocate Bar Council of lndia Sub-
Committee Order datedEnrol. No. S/0 Sh. Satya Pal Singh ' Z

D/3909- House No- 9/44, Judges Colony - 02.04.2024 and Ratified by the
General Council of the BarA/2010 l Vaishall, Sector - 29 f

Ghaziabad (UP) Council of lnclia on 05.05.2024,
.: Removal Proceedings No.
l 30/2019 (Due to Fake/Forged
l LLB Degree/Mark Sheet) {.

.1‘ ' T .Jige -
"1 M 1

A-“Q

E

7?‘ ‘"-$-*~ -1-“ :~‘ ::~?-1'
"'~‘*',.f'-;-at _vb rise-as |§;;Yi;~?.$ >4

-:'=~,¢---' -~-;"_'*l.'-.1. '~~.~ W!
18. SU BHASH Mr. Subhash Diwan, Advocate 1 Bar Council of lndia Sub-

DIWAN S/0 Sh. Shiv Kumar 3 Committee Order dated
Enrolment House No- G-1/54-B, Kh No 1 01.04.2024 and Ratified by the

No. 9/11/2 3 G Colony Kunwar Singh ; General Council of the Bar
D/899/2012 Nagar .- Council of lndia on 05.05.2024,

Nagloi, Delhi - 41 Removal Proceedings No.
41/2019 (Due to Fake/Forged- . . . it-.B Degree/_Merk Sheet! ._

‘l 9. DAVINDER Mr. Davinder Singh, Advocate ) Bar Council of India Sub-
SINGH S/0 Late Sh. Kulwant Singh Committee Order dated

Enrolment No House No- 374/IA, Gate No—4, 02.04.2024 and Ratified by the
General Council of the Bar-D/1672/2017 Bholanath Marg
Council of India on 05.05.2024,Shadhara, Delhi 32

(Mob-9811261713) _ Removal Proceedings No.
j 68/2019 (Due to Fake/Forged
- LL.B Degree/Mark Sheet)

l
l
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(Ex~Subeclar D.K. Sharma)
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BAR fifiillhlfiiiu iii? @Eg_.4§_§E
(Statutory Body Constituted under the Advocates Act, 1951)
2/6, Siri Fort Institutional Area, Khel Gaon Marg, New Delhi-110 049

Ref. N

l Janak Purl, New Delhi -58

__________ _, _,__6_, ,___,__ __ ._..__. .. _. ..

_ _ __‘ - _ ---~ . -_ ___ ___._-»_- _-_ . .. ..

'0:
2. .°22 -<-—:-1

_lgg_rp_e__gf e Address as per Records ‘ Authority for Removabgfted I
Adv f Name from Roll of Bar a

l - i Council of Delhi

+91-‘l1-41752340. 45603795
+91 -11-45603739, 43559586
barcouncilofdelhi@rediffmail.com
www.delhibarcouncil.com .

'.f.=%€ii.<;>;t.sZ§<iii1e..
Advocate

» ‘i__. _ 7 ~ ._.4 . _ _..__ K __ e _ ._

20. ‘ Harjinder i Mr’. Harjinder Singh, Advocate l Bar Council of India Sub-
Singh 3 S/o Sh. Bachittar Singh A Committee Order dated =

l (Enrolment House No- 311 B-1 Block, T/F, . 02.04.2024 and Ratified by the _
; No — Jalna Tower -1 General Council of the Bar V
3 D/4035/2016) j Janak Puri, New Delhi -58

-1 (Mob-8873130707)

_- .. ._.. _ .4-B Qeeree/Ll"e:&§h_ee*l .
-, 21. r R.\/ivekan ;Mr. R.\/ivekan, Advocate

(Enrolment _ S/o Sh. M Raghavan
‘ E No - House No- 3078, Plot -3, T/F,

‘ D/3580/2016) _; Jaina Towaer -1 '

( Committee Order dated
1 02.04.2024 and Ratified by the

‘ Council of India on 05.05.2024,
(Mob=9717026666} Removal Proceedings No. .

.__!___
1 .. .. _.-.. ;._LE-.5 °@&'§§l!Yi.§ll<5l1e@il _,_.. . 5

22. i N. Dillirajan Mr. N. Dillirajan, Advocate 4 Bar Council of lndia Sub-
(Enrolment S/0 Sh. N. Neelakandan ? Committee Order dated

; . No — l House No- B-24 3; 25, Plot 8 8; 9 ,5 02.04.2024 and-Batlfied by the l
l l D/2989/2016) i Jain Park, Uttam Nagar, Near General Council ofthe Bar

' i Matiala Road § Council of lndia on 05.05.2024,
l New Delhi -59 Removal Proceedings No. I

(Mob-9717023398) . 65/2019 (Due to Fake/Forged §
-. - .. ._ .. --_- _. _ -..L!e§_D.¢_sr@@!“i<$bs:@l1l . _ '

23. J. Hemapriya Ms. J. Hemapriya, Advocate Bar Council of India Sub-
‘ _ (Enrolment é S/o Sh. SR Jayapal Committee Order dated r
~ f No -— l House No- 303, T/F Jainna 02.04.2024 and Ratified by the

A D/2744/2016) 2 Tower-"1, Plot -03 General Council of the Bar ;
F f Janakpuri, District Center Council of lndia on 05.05.2024, 5

I New Delhi -58 ' Removal Proceedings No.
_ (Mob~9560765l97) 0 64/2019 (Due to Fake/Forged ,

y_4__ _ _("____ __ ___ f'L(Ll..B Degree/Mark Sheet) _ ~

fit?!
‘ -(Ex-Suhedar D.K. Sharma)

-
I "= _.@ Hz" .. '/' . " L-'~,",“\-iv Ti \‘ ".-
..!~~. .1- “~ i ..: l.-t »§A:’..,¢.”

~

-._.-

§0Q\,.\\// AMW~€¢ Sharma (Retd)
C /, eererary

Prep & Checked by

mlilartiouneiloflndia 5ult>- A _l_ C

i General Council of the Bar I ---" , ~~
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66/2019 (Due to Fake/Forged 5 '5‘
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es4 Council of lndia on 05.05.2024, , _ é¢(('_.(_4 V
- Removal Proceedings No. 4.;
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Ref. Ni-.39.! ...... .i>!em.e.ef
No. Adv

24.- S.Seshadri .
(Enrolment

No—
o/2515/2016) .

25. RGHlT
KANOJIA

'0 Enrolment No
3 -0/921/2015

26. N. =
ANANDARAI 3
(Enrolment \

. No — -
D/594/2015)

27. RAKESH
KU MAR
Enrl No.

D/489/2014

.\.
r,..

(Ex-Subedar D.K. Sharma)
Prep & Checked by

Address as per Records Authority for Removaljgaqed Y ____ __l?_h_o_tg__<>__lf_t_l_1_e__
Name from Roll of Bar Advocate

901""-="°iDell3i
Mr. S. Seshadri, Advocate
S/0 Sh. A Srinivasachari
House No~ 13/42B, 3rd Floor,
Tllak Nagar, New Delhi -18
(Mob—9717939101)

; General Council of the Bar l
f Council of India on 05.05.2024, -~:.0.4-‘ VA
‘ Removal Proceedings No. | _r'j

i J; . _‘4§“i,.,i\-.,,‘*.>"."'w I .-9' . :» ._ at-.-. rt;; 63/2019 (Due to Fake/Forged I :91
‘~ 1 LL:‘_B>9§gree/Mark Sheet)

: Bar Council of lndia Sub- 0 1
. Committee Order dated - W‘

02.04.2024 and Ratified by the
2",:~._" .

Mr. Rohit Kanojia, Advocate
S/o Sh. Balkishan Kanojia
House No- 1770/8 TF, Govind
Purl Extn V

Committee Order dated

General Council ofthe Bar

; 59/2019 (Due to Fake/Forged é
___ . __.. 1 LL-§,P_e5L¢@/W!§!£.§.heeti_ - i

Mr. N. Anandraj, Advocate l Bar Council of India Sub- ' "4 l

Kalkaji, New Delhi-19 F Council of India on 05.05.2024,
(Mob-9210763883) , Removal Proceedings No. .

l , H‘ I '

5/0 Sh. P. Nagappan 7 Committee Order dated

Bar Council oflndia Sub- '0

02.04.2024 and Ratified by the

House No- WZ-45, Upper Sound 02.04.2024 and Ratified by the flu l
Floor Titarpur Choukhani, New 3 General Council ofthe Bar .
Delhi-27 ‘ Council oflndia on os,.os.2o24, i _. ‘~e~,;f§§ l
(Mob—8505985764) j Removal Proceedings No. l "i

57/2019 (Due to Fa ke/Forged 2 i !
‘__ _ ' LL-,B__qeeree[l§4_a5k Sheet} ' ‘ 2‘ ‘

i.

1
2

.1" ,3"-~

' 4+9:
‘ .

Mr. Rakesh Kumar, Advocate Bar Council of India Sub- N Q Q
S/0 Sh Ajmer Singh 5 Committee Order dated ~
House No- RZ— 55A, Jagadamba 01.04.2024 and Ratified by the
Vihar East Sagarpur, New Delhi - Z General Council of the Bar
110 046 ___._-._

§_...,,,,,,,

3&5;

$90’

xi 2Council of India on 05.05.2024, “ 1
(Mob-9416755003) ; Removal Proceedings No. A

45/2019 (Due to Fake/Forged
LL.B Degree/Mark Sheet}

t
“ fiirun Sharma (Reid)
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Ref. NiTée.:.i......l.\e.me.er ii Addréééies psi R'e¢?-lids “'Aulh¢ril~/for FiéFhibval'Q§iel.;d"'§'f.fl?l@eiséI9i.l.l1e..f it
I Name from Roll of Bar '

Qpuncil of__Delhi '
Advocate

. 28. ' YOGESH
. YADAV
‘ Enrol. No.

I No. 1 Adv

I

l

!_.
|

.,.-

l

Mr. Yogesh Yadav, Advocate
S/0 ShRaj Kumar Yadav
House No» 859/S, Patel Nagar

l 0/1429/2012 Gurea<>nlHan/anal
(Mob — 9718313912)

Bar Council of lndia Sub-
Cornmittee Order dated
01.04.2024 and Ratified by
the General Council of the Bar
Council of lndia on

’ 05.05.2024, Removal
. Proceedings N0. 42/2019

(Due to Fake]Forged LL.B
Degree/Mark Sheet)

; 29. SANJAY
' KUMAR

SHARMA
(Enrolment

I No —
’ D/863/2015)

l
l

~‘ House No- E-76, lncler Enclave,

Mr. Sanjay Kumar Sharma,
Advocate
S/o Sh. Rajeshwar Sharma

Ph-lloiithari Extn, Kirari Sule-man
Nagar, Delhi-86
(Mob — 9299864802)

E.B. Ranllth
5 Kumar

(Enrolment
- No —

D/9226/2018)
.~_____-____,_

iw‘P-

1
I

l .' l
‘, __,,, . .

SHIKHA
GUPTA

. Enrol. No.
l 0/1510/2014
l

(O -IL

l

l
l

l
I

i
l

H.NO.8.685/21,
OM NAGAR GALI N02.
GURGAON. HARYANA.

Mr. Shikha Gupta, Advocate
D/0 Sh Rajendra Gupta
House No- N-20, 310 Gali
Pralcash Azad, Market
Teliwara, Delhi — 110 006
(Mob —- 9999649395)

Bar Council of lndia Sub-
Committee Order dated
01.04.2024 and Ratifiecl by
the General Council of the Bar
Council of india on
05.05.2024, Removal
Proceedings No. 58/2019

. (Due to Fake/Forged LL.B
;.Pesree_L'L/lark Sheet}

.. \’°l“".'°?![llYl
2 Bar Council of lndia Sub-
; Committee Order dated

2 Council of lndla on . " ‘§‘
24.12.2023, Removal ~
Proceedings No. 256/2023 (as gigs
he surrendered enrolment ' ' ‘ ' '

I Council of India on ' " _.
18.03.2023, Removal '
Proceedings No. so/2019 5.23 ;

2 ‘~‘~-A‘ '1 °(Due to Fake/Forged LLB ' "“._51lf~‘1" ifitrgéa
_ __ _ ‘ ,- Degree/Mark Sheet)
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A Bar Council of India Sub- J§
l Committee Order dated » *0 .
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the General Council of the Bar 4
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Ref. Nl...S9IZ.......NHIT1E.Of ' Address as per Records I Authority for Removaljlafied _____I?_ho_to_o,f_ti1e_
No. Adv i Name from Roll of Bar Advocate

. , - - _ . QQ9m=12f_Delhi . , ,_
30. MOHAMMED Mr. Mohammad Anwar Ali, I Bar Council of India Sub~ !. ANWAR ALI ‘ Advocate i Committee Order dated

y (Enrolment s/0 Sh Mohd. SafdarAli ; 14.04.2024 and Ratified by the
No- j House No- Plot No-57, WZBIocl<, l General Council of the Bar

D/423/2015) G/F, Gali No-18 Prem Nagar, Council of India on 05.05.2024, r._.,%.__ __ i
. Uttam Nagar, New Delhi l Removal Proceedings No.
I (Mob -7836999014) i 53/Z019 (Due to Fake/Forged if

. = LL.B Degree/Mark Sheet) " '5'3 
31 lignesh 7 Mr. lignesh Gandhi, Advocate 3 Bar Council ofindia Sub-

Gandhi i S/0 Sh Kirit Kumar Gandhi Committee Order dated y
, ‘YEnrolment No. House No- A/16 Narottam Park 01.04.2024 and Ratified by the ‘ .

D/3134/2013 I Soc. NR Agrwal Tower General Council of the Bar ‘ l
..,-lsele Road, Ghatioclia, ; Council oflndia on 05.05.2024, W .,,;r "

5 Ahmedabad I‘ Removal Proceedings No- -W.
I and 44/2019 (Due to Fake/Forged "~_.§
l Mr. Jignesh Gandhi, Advocate F I.L.B Degree/Mark Sheet) l -Q
5' 211/11, District Center, lanakpuri I, l
‘ New Delhi — S8 l

_ 5 (M°Pf7$35999943l , _ ' , ______,___,_____
32. Vinod Kumar Mr Vinod Kumar, Advocate Bar Council of India Sub-

Enrolment No. 5 S/o Sh Thakur Das | Committee Order dated I A ‘
D/596/2014 i House NoWZ-32A, Ground Floor, 01.04.2024 and Ratified by the 1

I Gall N0-14, Prem Nagar, Uttam General Council ofthe Bar § - l

ta

. ‘.1, . .' -

Nagar, New Delhi-59 _j Council of India on 05.05.2024 I " '
. (Mob-7836999053) § Removal Proceedings No,

-_ § 45/2019 (Due to Fake/Forged ,11;;

33. Sandeep Mr. Sandeep Meena, Advocate 3 Bar Council of India Sill; 4 fi% '=
I- ‘ 4

Meena S/0 Sh ML Meena i Committee Order dated 4 l
Enrolment No. House No —— 176/177, First Floor, - 01.04.2024 and Ratified by the ‘ "
0/1073/2014 Q 0 Block. New Roshan Pura, i General Council ofthe Bar .l

. § Najafgarh, New Delhi | Council of India on 05.05.2024, ,_ >.
2 Removal Proceedings No. M,

las/2010 (0 t F k /F 0| ue o a e orge zwgré
, LL.B De ree/Mark Sheet) ‘ '"‘""g »-. 0-1

4315. ;'(' -)1 , p,"r<l$'-‘ ‘_ .

-
'f.“:"r‘ -_ /. :__/l“;"*:,“:z'l;§{:bi,'-1‘-1'..n_ ,L..§=. ‘

. _ ~ run Sharma (Retd)
~ A",cecretary

(Ex‘-“Subeclar D.K. Shanna) ‘I '
4.... I-ti"!-a‘; 1;,. e, “ :3, .Prep 0. Checked by .
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EAR Qflllwijiiu Gil“ flfiiiii
(Statutory Body Constituted under the Advocates Act, 1961)
2/6, Siri Fort institutional Area, Khel Gaon Marg, New Delhi-110 049

Ref. Z

l
l

i
r

l

, _- . - fly -»---- ~~---A-»-A----———»-—~ -—~ -~~-

ZI0952.:
_.-..__.;._i

w"1.

U
2P

ca
2P

I

PARMAR l Mr. Parmarlemalbhai
JEMALBHAI Kalubhai, 5/o Sh Kalu Bhai ‘
l<ALUBHAl I House No — 31/25, Seth Gali,
Enrolment Bhavnagar (Gujrat) 1

/1038/2014 Kalubhai, 176/77, 2nd Floor,

ll
Amit ' Mr. Amit Aggarwal, Advocate

§ Aggarwal S/o Sh SK Aggarwal
Enrolment A, House No-F-8C, Block —F,

/1305/2014 L Saket, New Delhi»=17

Adv Name from Roll of Bar '
C0uns;il.@f Delm-..

i Bar Council of lndia Sub-
. Committee Order dated
| 01.04.2024 and Ratified by
I the General Council of the

and i Bar Council of India on
l 05.05.2024, Removal
; Proceedings No. 47/2019
l (Due to Fake/Forged LL.B
E Besree/Meak Sh@¢'§i_.._

d Bar Council of lndia Sub-
Committee Order dated

1 01.04.2024 and Ratified by
5 the General Council of the
_ Bar Council of lndia on

05.05.2024, Removal
Proceedings No. 49/2019

,- (Due to Fake/Forged l_l..B
_i_Qesre:==LM=!£l< $hsetl..,

6- Block, New Roshanpura,
Najafgarh, New Delhi, (Mob—
7379280228)

DDA Flats

(Mob — 7836999015)

362‘ i§olv1”A1\1'"* l_Mr.Solnan P.cI_§H¢l<E£l£f"""' I BarCounciloflnclia Sub-
P.C.SHEKHAR Advocate Committee Order dated

' Enrolment (Enrolment No —D/111/2015) ‘ 01.04.2024 and Ratified by
ZP

_L.4-—-—

D/0 Sh Darshan Singh the General Council of the
D/111/2015 House No- K-18, West Patel Bar Council oflndia on

Nagar, New Delhi — 110 008 ‘ 05.05.2024, Removal
(Mob — 9717230966 Y Proceedings No. 51/2019

E {Due to Fake/Forged LLB
.1 . _ ._..l2§eree/M§rl< $h_@__er)

F

l

NN INDERJEET i Mr. lnderjeet Singh Maini, . Bar Council oflndia Sub-M"
I SINGH MAINI S/0 Sh. Lakhbir Singh Committee Order dated
3‘ (Enrolment House No- 11/268, Block-11 01.04.2024 and Ratified by

— Geeta Colony, New Delhi - 33 the General Council of the
l
l No
5 D/465/2015) (Mob — 8130668311) V Bar Council of lndia on

5 05.05.2024, Removal
I Proceedings No. 41/2019
I (Due to Fake/Forged LLB

.;.“¢§§§§;.;g... . I'\.~ \d,--1 fl .-_
ego’

»~‘e>§’

"1"? _f-

er-Y

1 -4 Min ___ .
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' +91-11-45603739, 43559586
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fiiik
1»_ =.‘l!‘5-‘R. q" .5.-A; cfeta. ‘Y(Ex-Sulrledar D.K. Sharma)
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-* J Web. :www.delhibarcouncil.com
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. iliAél% Qflil/NEH. QF DELHE
(Statutory Body Constituted under the Advocates Act, 1961)
2/6, Siri Fort institutional Area, Khel Gaon Marg, New Delhi-110 049

,. . . .._.._.__._..______._.2.. .__._..----~ -We-H 9 —~~ — ' ~~——— A ~

_ +91-11-45603739, 43559536

Ya :- Q‘:

Ref Ni..Ser.......l.\lame.of Address as per Records Y Authority for Rerno\/a"l'3*affi;— H 0 MM__”CLNo. Adv ; Name from Roll of Bar

38. MEHAR j Mr. Mehar Chand, Advocate
CHAND S/o Sh. Roshan Lal I Committee Order dated

- (Enrolment House No- C-33, Mahavir 02.04.2024 and Ratified by the
No ~ Enclave-1, Dabarl, Palam Road General Council of the Bar

0/559/2015) = South West Delhi-45 . Council of lnciia on 05.05.2024, '3_
i (Mob - 7236999015) Removal Proceedings No.
, , | 56/201.9 (Due to Fake/Forged

Reefs?/M?.rl<_§heeIl

u

Quflcil Qf D¢l.hi_-... ,.___
Bar Council of lndia Sub- <-l>---—-1

.....Eho.to.o.f.tl1e..
Advocate

aéfi

2. The name of the above—mentioned persons who were enrolled with Bar Council of Delhi as an
Advocate, have been removed from the Roll of the Bar Council of Delhi and License to practice as an
Advocates stands cancelled with immediate effect.

o4>\%”M. \_ l. \
I ‘. - ,1\_‘..~._.t_ _|~. ' z

(Ex-Dubedar D.K. Shanna)
Prep & Checked by

C9_;,1v forwa_rded_ for infonnationgtou

OJl\)-\- . The Secretaries ofAll Bar Associations, Delhi

wmwwwe

. The Secretaries of All State Bar Council
The Registrar General, Supreme Court of lndia, New Delhi
The Registrar General, High Court of Delhi, New Delhi
The Registrar General, All High Courts in India

. The District & Session Judge, Tis Hazari Courts, Delhi

. _ The District Judges in all 9 Districts of Delhi

Col Arun Sharma (Retd)
Secretary
Bar Council of Delhi

10. The District Magistrates in all 9 Districts of Delhi
11. The Secretary, Ministry of Law, Justice & Co. Affairs, New Delhi
12. The Commissioner of Police, New Delhi

. The 15‘ Additional Solicitor General of lndia, Supreme Court of lndia, New Delhi.

. The Secretary, Bar Council of lndia, 21, Rouse Avenue, New Delhi

Note - The above mentioned Authoritndly requested to circulate the copy of this
notification to all the offices n.The Bar Associations are requested to
display this Notification on their

'i»:.\-
"tr

)3».-1.
at edit ‘ii’ it-,sag
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EAR €@lIN€iL fih‘ DELHE
(Statutory Body Coristituted under the Advocates Act, 1961)
2/6, Siri Fort institutional Area, Khel Gaon Marg, New Delhi-110 049 W

Ref. No.: .... ..§!.<?.ill§.<.=.*.1lll9.ii/141/BCD/997/2924 Dated ; _____ __1_l\{1?!){_,2,9,?f¥,

NOTIFICATION uo.rqr;o;;i_
REMOVAL NOTlFlC~ATlON NO. VERlFlC-ATIONI141IBCDIODTIZOZ4 DATED 15.05.2024

TO REMOVE ADVOCATES NAME FROM THE ROLL OF BAR COUNClL OF DELHI DUE TO
LL.B DEGIREEIMARKS SHEET REPORTED TO BE FAKEIFORGEDISURRENDERED

1. it is hereby notified for general information that, under the Proviso to Section 26(1) of the
Advocates Act, 1961 orders passed by the ‘Siib-Committee of the Bar Council of India on the dates as
mentioned below, and ratified by the General ‘Council of the ‘Bar Council of lndia on 14.04.2024 of the
below mentioned Advocates have been removed from the Roll of the Bar Council of Delhi due to their
LL.B D ' 'egree/Mark Sheet reported to be Fake/Forged by their concerned Universities or surrendered
Enrolment himself voluntarily .

Ser Name of Address as per l Authority for Removal of Name from l Photo of the
No. Adv Records _ Roll of Bar Council of Delhi Advocate
1. LALTT T-RAKRU Mr. Lalit Trakru, Bar Council of India Sub-Committee A

(Enrolment S/0 Sh. AQK. Trakru Order dated 14.04.2024 and Ratified by
No — House No. M-94, the General ‘Council of the Bar Council of

D/1771/1999) Greater Kallash-ll India Removal Proceedings No. 23/2021
‘ New Delhi-110 042 (Due to Fake/Forged LL.B Degree/Mark ‘
l (Mob-9311145577.) Sheet) “r 1' "

2. The name of the above-mentioned persons who were enrolled with Bar Council of Delhi as an
Advocate, have been removed from the Roll ofthe Bar "Council ofDelhi and License to practigeas an
Advocates stands cancelled with immediate effect. ""

i< . . Arun Shanna (Retd)
ecretary

Bar Council of Delhi-
(Ex-Subedar D.K. Sharma)
Prep E4 Checked by
C0_p_y forwarded for information to:-
1 . The 1*‘ Additional Solicitor General of lndia, Supreme Court of lndia, New Delhi.

The Secretary, Bar Council of lndia, 21, Rouse Avenue, New Delhi
. The Secretaries of All Bar Associations, Delhi

The Secretaries of All State Bar Council
. The Registrar General, Supreme Court of lndia, New Delhi
. The Registrar General, High Court of Delhi, New Delhi
. The Registrar General, All High Courts
. The District 81 Session Judge, Tis Haz7
. The District Judges in all 9Districts

.10. The District Magistrates in all 9 Di
11. The Secretary, Ministry of Law,.l i
12. The Commissioner of Police, Ne
13. Adv concerned.

. . . . .Note - The above mentioned Authorities - -__,i_-"~_-3-_\;, circulate the copy of this notification to all the offices
under their lurlsdictlon. The Bar Associations isplay this Notification on their Notice Board.
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Col Arun Sharma (Retd.)
SECRETARY

. BAR COUNCIL or DELHI

Ref. No. : ..................... ..

‘I3

Qlaoi/6

Mob. :9622143939
Phone : 011-45603735, 43559586
Direct :O11-45603739
E-mail : barcounci|ofdelhl@rediffmail.com
Web. :www.delhibarcouncil.com
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BAR €®EJN€EL Q5 DELHE

(Statutory Body Constituted under the Advocates Act, 1961)
2/6, Siri Fort institutional Area, Khel Gaon Marg, New Delhi-110 049

Verification/141/291/2024 15 May 3024

The Principal District &- Session Judge
' Room No. 204,

Tis I-Iazari Courts,
Delhi-1 10054

Sir,

Dated : ........................... ..

NC‘-TlFlC.ATlOl\§ l“1lO~O€-€(?Of2024‘

Bemoval Notification to remove name of advocates from
The Roll of Bar Council of Delhi due to LL.B Degree!

~ - Marks Sheet reported to be Fake/Forged

Bar Council of Delhi Removal Notification l‘~lo. 06 & 7 of the year 2024 dt 07.05.2024 &
15 May 2024 is submitted herewith for your information please. -

Thanking you,

Ex Subeda D r< Shcrma

 

( - T .! . ex )
Prep and Checked By

'\i "as,-r". ~ I4 -=‘ 1:4?. .,
- ' P.-

Col Arun Sl"[’al'l'éia\§Retd)
Secretary

Bar Council of Delhi
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B.O. : 1-F, Lawyers‘ Chambers, High Court of Delhi, New Delhi-110 O03 Ph.: 23387701
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OFFICE QF THE PRINCIPAL DISTRICT 8L SESSIONS JUDGE (HQ§)! DELHI

0111/14No. ""1 C93 /Genl./l\/lisc./Circulation/2024 Dated, Delhi the i £2

Sub:- Removal Notification to remove name of advocate from the Roll of Bar Council of Delhi due to
LL.B Degree/Marks Sheet reported to be Fake/Forged.

fl tt Ref No Verificateion/141/291/2024 dated 15/O5/2024 alongwith itsForwarded a copy o e er . . _
ehclousers received from the Col. Arun Sharma(Retd.), Honorary Secretary, Bar Council of Delhi, 2/6, Siri
Fort Institutional Area, Khel Gaon Marg, New Delhi-110049 (Copy of the Notification enclosed), to be
circulated for information to :—

All the Ld. Principal District & Sessions Judges, Delhi/New Delhi (except Central-District).
. The Ld. Principal Judge, Family Courts (HQs), Dwarka courts, Delhi.
. All the Ld. Judicial Officers posted in Central-District, Tis Hazari Courts Delhi.

' ' ' ' ' I d the sameThe Chairman, Website Committee, Tis Hazari Courts, Delhi With the request to up oa
S)»/rfie Website of Delhi District Courts as  €/

- . Dealing official for uploading the same on ntralized Website through LAYERS as per rules.
6, P.S. to Ld. Principal District & Sessions Judges (HQs), Delhi for information.

_4=.<.~i~i-~

(RAV BEDI)
Officer ln-Charge, General Branch, (C),

Districtludge, (Commercial Court),
Tis Hazari Courts Delh‘

t-ncl. A5 above  _,-
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